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Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Union Government is considering to make it mandatory for all the hospitals and the doctors to provide primary medical
treatment to road accident victims and women in labour without any delay; 

(b) if so, the details in this regard including the action taken by the Union Government to consult all stakeholders; 

(c) whether the Medical Council of India (MCI) has opposed the said proposal of the Government; and 

(d) if so, the reasons therefor and the time by which a final decision is likely to be taken by the Union Government in this regard?

Answer

MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD) 

(a) to (d): The information is being collected and will be laid on the Table of the House. 
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